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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NO 1032 OF 1998

KANWARPAL S. G LL Appel lant (s)

VERSUS

STATE (ADWN., U. T. CHD. ) THRO SECY. , &ANR Respondent (s)

(Wth office report )

W TH

APPEAL(CRL) NO. 430 of 1999 (Wth office report)

Date: 07/12/2004 These Appeals were nentioned today.

CORAM :
HON BLE MR JUSTICE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE ARUN KUMAR
For Appellant(s) M. Parijat Sinha, Adv.
M. Sunil Kumar Jain, Adv.
M. S. Bort hakur, Adv.
For Respondent (s) M. Manoj Swarup, Adv.

Ms. Kam ni Jai swal , Adv

M. Parijat Sinha, Adv.



UPON nentioned by counsel the Court made the foll ow ng

ORDER

Del eted for today. Post after Christmas holidays.

(G V. Ranana) (Veera Verm)

Court Master Court Master



